NOTICE

As directed, kindly take notice that the Hon'ble Mr. Justice R.

P. Mishra will not hold court today i.e. on 10t August, 2026. Cases
listed before His Lordship’s Board shall stand over for the day.

Urgent roster matters/cases listed before the Hon'ble Mr.
Justice R. P. Mishra, and those cases that have been fixed for
today may be mentioned before Hon'ble Mr. Justice Ashok Kumar

Pandey.
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